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(b) the action taken against the
workers and also the senior staff?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a) No, but such an incident
took place at Izatnagar on that day
which did not, however, involve dere-
liction of duty on the part of the
senior station staff. -

(b) So far, no individual Railway
employee has been found responsible
against whom action could be taken
on account of the incident at Izatnagar.
This aspect is still under examination.
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Limestone Deposits near Udaipur

1301, Shri Shiv Charan Mathur: Will
. the Minister of Steel and Mines be
. pleased to state:

(a) whether it is a fact that the

epartment of Mines and Geology,
Rajasthan has discovered a new de-
sosit of limestone of good quality in
‘slose proximity of Udaipur;

(b) if so, the extent of reserves
estimated to be available in this
deposit; and

(c) how Government propose to
exploit these reserves?

The Minister of Steel and Mines
(Shri Sanjiva Reddy): (a) Yes, Sir.

(b) According to an estimate made
by the Government of Rajasthan, the
reserves are of the order of 205
million tonnes,

(c) The State Government propose
to exploit these reserves for the manu-
facture of cement,

Co-operative Spinning Mills in Kerala

1302. Shri Maniyangadan: Will the
Minister of Commerce be pleased tu
refer to the reply given to Unstarred
Question No. 1763 on the 3rd October,
1964 and state:

(a) whether any proposal has since





